
ject-wise catalogues as this was part of 
the printing of main catalogue. 

(d) The question does not arise. 

TemPo1'tlry oceapIltion of Mlzo areas 
by 01_ troops 

95211. SHRI C. MUTHUSAMY : 
SHRI S. S. KOTHARI: 
SHRI KARTIK ORAON: 
SHRI R. K. AMIN : 
SRRI OIRRAJ SARAN 

SINGH: 
SRRI HEM BARUA : 

Will the Minister of HOME AFFAIRS 
be pleased to state : 

(a) whether attention of Government 
has been invited to a press reJK'rt in the 
"StGl"._" of the 13th April, 1968 regar-
ding decision of tbe Mizo National Front 
agreeing to the temporary occupation of 
Mizo areas by Chinese troops; 

(b) if so, the reaeti on Government 
thereto; and 

(c) whetber any report has been recei-
ved from local authorities and whether a 
copy thereof would be laid on the Table? 

THE MINISTER OF STATE IN THE 
MINISTJlY OF ROME AFFAIRS (SHRI 
VIDYA CHARAN SHUKLA): (a) Yes 
Sir. 

(b) and (c). There is no otber Infor-
mation to confirm the press report. 

'deItbines 

9S2l.SHRI D. N. PATODIA: Will 
the MiDist ... of ROME AFFAIRS be plea-
sed to slalle: 

(a) wIIotbef" Government's attention 
bas been -drawn to the news-item appearinll 
in tbe Time. of India of the 10th -'1'I"il, .968 lllat Delhi is the nervo centre of the 
lelpl tbievea; 

CtI) whelller it is a fact·ftt the idol 
lllievea are operating from a reaidoalial 
colony of Soutb Delhi ; 

tel whether dlltails about the _Mties 
of n.e al_h aN wetI witlain die 
.aowtelBe of tlo\ke; and 

(d) if so, why no arrests have been 
·made ae far and why the iJller-8tate 1"acket 
operating from J)elbi could "IIOt be smalMd'! 

110i 

THE MINISTER OF STATE IN THE. 
MINISTRY OF HOME AFFAIRS (SHRI 
VIDYA CHARAN SHUKLA): (al Yes, 
Sir. 

(b) to (d). No such instance bas· 
come to tbe notice of the Delbi Police. 
However, during investigation of a case of 
thert of idols in Uttar Pradesh, the Uttar 
Pradesb Police made searcbes in tbe go-
downs of two persons in Delhi and recovered 
13 idols. Tbe case is under investigation. 

Hotel IICCOmmodatlou in India 

9523. SHRI D. N. PAWOIA: Will 
Lbe Minister of TOURISM AND CIVIL 
AVIATION be pleased to state: 

(a) whether it is a fact tbat the Direc-
tor of Tourism i. reported to have stated 
as reported in the Hindu,'<ln Time. of the 
3rd April, 1968 tbal a large number of polen-
tial tourists had to cancel their trips to 
India due to non-availabilily of holel 
accommodation in India; 

(bl whether Government bave stalisti<:s 
to sbow the annual loss in foreign exchanlle 
that is suffered every year on this account;. 

(c) whether the tolal demand for holel 
accommodation for the lourists vis·tJ-vis 
tbeir demand has been assessed for the 
Fourlh Plan and if so, what is the Ihort-
fall: and 

(4) the sleps proposed to be taken in 
this rellard ? 

THE MINISTER OF TOURISM AND 
CIVIL AVIATION (OR. KARAN 
SINGH): (a) The Director General 
of Tourism in his speech delivered 
al the 8th Annual Convention of Hoteliers 
at Madras referred \0 tbe inadeqnale Iaotel 
accommodatioa as one of the factol. deter-
ronl to the promotioa of ·tourist traffic 10 
India. 

(b) No, Sir. 
(c) This aspecl is beiDg .&amine<! lIy 

tIIe"-1 Review 8nd Survey COllllllit_ 
.HOCIItiy set up"" Ibe GOVIIl'Dment. 

(d) Several incentives have beeli oIfeNd 
to the prink sectO$ to encourap Ibe 
growtb of holel accommodation, which 
itK:lude tM and fiscal J!eUefs,salc of (Jevern-
·metI(-ownCd lan4 'ia the Delhi _ on 
oonceuionaJ terlllS l1li01 fiuneial .. ,ill_e 




